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Dbubri T.V. Relay Centre only subsidy amounts in resJ?CCt of 
projects approved by the State Lev_el 
Committees/District Level Commtt· 
tees on or before 30th September. 
1988 and paid before 30th September. 
1989 (for non-manufacturing units) 
and 31st December. 1989 (for manu-
facturing units) would· be reimbursed 
by the Central Government. As the 
claims !'rom Andhra Pradesh were 
not approved before 30:9-1988. they 
are not eligible for reimbursement. 

2132. SHRI NURUL ISLAM: 
Will the"'"""'1Winimr"'-·orJNFOR'MA-
TION AND BROADCASTING be 
pleased to state: 

{a) whether there has been a de-
mand for converting the Dhubri T.V. 
relay centre into High Power T.V. 
relay centre or Programme Produ.:-
tion Centre; and 

')h9 .. 
(b) if so. the reaction of the Go- -~ u 

vernment thereto? Families beDefited under .Integrated 

THE DEPUTY MINISTER IN 
THE MINISTRY OF INFORMA-
TION AND BROADCASTING (KU-
MAR! GIRIJA VY AS): (a) Yes. 
Sir. · 

(b) It has not been possible to set 
up either a high power TV transmit-
ter or a programme production centre 
at Dhubri because of the constraint 
on finan::ial resources. 
I . 

Cenfal lnvesUnent Subsidy &-heme ----. 
2133. SHRI *~~NADRE-

ESWAR,A.:::._R AO E: Will 
fllePRIME MINISTER be pleased 
to state: 

(a) the amount due to the Govern-
ment of Andhra Pradesh towards re-
imbursement under Central Invest-
ment Subsidy Scheme: 

(b) the likely date by which the 
amount will be re-imbursed to ·the 
Government of Andhra Pradesh: and 

fc) if not, the reasons therefor? 

THE MINJSTER OF STATE IN 
THE MINJSTRY OF INDUSTRY 
(P~OF. P. J. KURIEN): (a) to (c) 
The Centra! Government have receiv-
ed claims worth Rs. 23.88 crores from 
Government of Andhra Pradesh for 
reimb·•rsement under the Central In-
vestment Subsidy Scheme. The Cen-
tral Investment Subsidy Scbeme ex-
pired on 30-9-1988. The State G•J-
vemments ana the Union Territory 
Administrations were a<Wiscd- that 

Rwal Develo~ Programme -
~·) . 

2134. SHRI BHAGEY GOBAR-• DHAN: ~~----SHRIMA TI SUMI1RA 
MAHAJ~-- ---~-
<'" 

SHRI PRABHU DAYAL 
!CAT"fl_gm: --SHRI BJiAGWAN SHAN-. ""l{Alf 'RA\VAT":~-- · .. _ 

-- "''"'"-'..,;..<o;,.:;.,"""~"--"'-~ 

SHRIMATI MAHENDRA 
·KuMARL._ 

Will the PRIME MINISTER be 
pleased to state: 

(a) the number of Integrated Rural 
Development Programme (IRDP) be-
neficiaries each amongst the Schedul-
ed Castes and Scheduled Tribes who 
have crossed the poverty line during 
the last two years and current year 
vis-a-vis the number of families assis-
ted in each category State-wise: 

(b) whether there has been an ad-
verse impact of IRDP during these 
years and if so. the reasons therefor; 
and 

(c) the steps being taken to further 
strengthen the IRDP to bring down 
the incidence of poverty at a faster 
rate? · · 

THE MINISTER OF STATE IN 
THE MINISTRY OF RURAL DE-
VELOPMENT (SHRI UTT AM-
BHAI H. PATEL): (a) The State-
ment-! indicatin~ the number of (ami· 
lies assisted during the last two years 




